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This Public Announcement (“Public Announcement”/ “PA”) is being made in relation 
to the Buy-back of fully paid-up equity shares having a face value of  2/- (Rupee Two 
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(1) Details prior to March 31, 2005 are not available.

(2) Data Not Available

(3) Above data has been extracted from contract note and gift deed of the promoters.

 * The sub-division of the equity shares of the company having a face value of 10/- 
2/- (Rupees Two 

only) each, was approved by the Board of Directors at their meeting held on November 
11, 2024, and subsequently approved by the shareholders at the Extra-Ordinary General 
Meeting (EGM) held on December 24, 2024
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Shardul Securities Limited

Statement of determination of the permissible capital payment towards Buy-back of 

 (  in Lakhs)

Particulars Amount as at 
st

(Standalone)

Amount as at 
st

(Consolidated)
A Paid up equity share capital and free 

- -

Reserves

B
Payment towards the Buyback being lower 
of;

Note : The impact of taxes on Buy-back and transaction cost related to Buy-back is not 
considered.

Shardul Securities Limited

Director

th

Chartered Accountants

Partner

th

Unquote

“Eligible Shareholders”

“Small Shareholder”

(OCBs)

Broker

 BSE

TRS

Shardul Securities 


